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MINISTRY OF FINANCE
(Department of Revenue)
(CENTRAL BOARD OF DIRECT TAXES)
NOTIFICATION
New Delhi, the 6th November, 2013
(INCOME-TAX)

S.0. 3393(E).—In exercise of the powers conferred by clause (c) of sub-section (2) of Section 80G of the
Income-tax Act, 1961 (43 of 1961), the Central Government hereby specifies ‘Archery Association of India’, New
Delhi as an association for the purposes of said clause for the assessment years 2013-14, 2014-15 and 2015-16
provided that the conditions specified in said rule 18AAAAA shall remain fulfilled.

[Notification No. 88/2013/F. No. 176/03/2013-ITA-I]
DEEPSHIKHA SHARMA, Dy. Secy.
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